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(d) if so, the Government's reaction 
tkreto '! 

THE DEPUTY MINISTER IN TIlE 
MINISTRY OP WORKS, HOUSING AND 
SUPPLY (SHJU IQBAL SINGH): (a) 
No, Sir. There was however such a de-
mand from tile C.P.W.D. BnaiDeen' As· 
,ociation. 

(b) Ilecrultment to Class I IUd CI~ 
II of the Central Engineerinl Service is 
done strictly in accordance with the re-
cruitment ru1ea. There is therefore DO 
question of elevation of Class n recruits 
to Class I junior cadre. 

(e) The Class II direct recruita Asao-
ciation have requested that the period of 
clibibilily for Assistant Engineers (Class II 
ollleen) for promotion as Executive EDai-
neer may be kept the same as for Class I 
direct recruit. viz., 5 years. 

(d) The eligibility criterion for promo-
lion to the grade of Executive Bnaineer of 
Alsistaot Bngineers is 8 years. It cannot 
be kept the same as for Class I direct re-
cruits a.'I the ClaM II officers should put 
in more oervice to Ret senior tlme-leale 
than Class I olllcers in the junior time-
scale. 

<X>NFIllM"TION OP ExIlClTllVll ENOINI!I!RS 
IN C.P.W,D. 

4197. SHill G. S. MISHRA: Will the 
Minister of WOIUtS, HOUSINO AND 
SUPPLY be pleued to slale : 

(a) whether there are Executive Bnli-
noers in C.P.W.D. who are oftIcialinl as 
Eaecutive Bqineers for the last 11 years 
without conflrminl them to that poll; IUd 

(b) if 10, the reasoDS therefor and ac· 
tion taken to confirm them? 

TIlE DEPUTY MINISTBR. IN THE 
MINISTllY OF WORKS, HOUSINO AND 
SUPPLY (SHI.I IQBAL SINOH): (a) 
Yee. 

(b) COafIrmationa in the arade of B.s-
ecutive I!naineen are made in the ratio of 
2 from promoted Alllistaot Bxel:utive &-
&iDeen Clasa I ad ODe from AlliataDt 
i!Dgineen promoted frOm Class n. As a 
large number of polis of B.socudve Bali· 
Men is temporary, the bulk of tbao pOIlB 
are filled Up by promotion froID Clue D 
aide. Clue I dind ftICr1Iit c6IID who 

are recruited against pormllDent posta OIIly 
are generally not available for such promo-
tioos. In addition, a wac number of 
oftIcers have to be lent out 011 deputation 
outside the Department. All theee have 
resulted in promotion of CllIII n oIicers 
far in CJ(ceS8 of their quota of 33. %. 
Thus there are a number of olllc:ers am· 
ciatine for quite a lonl time in the pade 
of Executive Engineer without beine COD-

firmed. 

SUch officers caD be confirmed ODIy in 
accordance with the quota if more per-
manent POSts are available. Couvenioa of 
temporary posta info pennaoent oaes is 
reviewed annually. 

RENT TRIBUNALS, DELHI 

4198. SHill ESWARA REDDY: Will 
the Minister of WORKS, HOUSING AND 
SUPPLY be pleased to atate : 

(a) the period during which the Ilent 
Tribunals, Delhi did not function alDce the 
application of Delhi Rent CODtrol Act, 
1958; 

(b) the number of appeals and stay 
applications pending during this period; 

(c) the number of persona who were 
ejected by the Rent Controller and the 
decreeR passed by the Courts of SmaI1 
Cau6CS, pending tho decision on the appcala 
and stay applications and complain.. by 
the Tribunals and tho District J~, Delhi, 
reapectively; and 

(d) the number of cases in which the 
ordon and ellplanatioDs of the c:ourta .-
cials are miuinl from the oftIc:c of tho 
District Judge 7 

THE DEPUTY MINISTBIl IN TIlE 
MINISTIlY OF WORKS, HOUSING AND 
SUPPLY (SHill IQBAL SINOH): (a) 
to (d). The information " beine coIlede4 
IUd will be placed on tile Table of tile 
House in due eourae. 

CENTUL RJ!VlINt1B COLLI!CTWD IN NIMKA· 
!lAD DlBT8lcr (ANDHaA ra-) 

4199. SHill M. N. REDDY: WiD 1M 
Mioiater of FINANCE be p\eued to .... : 

(a> the amount of CeatraI a.-
Collected in the DiJtrlct of N1auubU 
(ADdbra Pradnb) under !be ..... :-
(l)~ 
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(ii) ~ntral Excise Duty; 
(iii) Wealth Tax 
(iv) Oitt Tax during the years 1960-

61, 1961-62, 1962-63, 1963·64, 
1964-65. 1965-66 and 1966-67; 

(b) tho annual excise duty collected 
from the Nizam Sugar Factory Bodhan, 
Diatrict Nizamabad from 1964 to 1967; 

(c) the total amount of excise duty col· 
locted on tobacco in the district of Niza· 
mabad during the year, 1964-65, 1965·66 
and 1966-67; 

(d) the total number of incomf>-tax pay· 
ina a88C88CCS in the district of Nizamabad 
during 1966-67; 

(e) the total number ot assessees in 
Nizamabad district in 1966·67 who are in 
arrears of income·tax for more than 3 
years; and 

(f) the total number of persons a_sed 
to Wealth Tax in 1965·66? 

THE DEPUlY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) to (f). The in· 
formation is being collected and will be 
laid on the Table of the Sabha. 

~~ ~firi ~Ifil 
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AlD.JNDIA CoNSOltTIVM 

4201. SHRI D. N. PATODIA: 
SHRI R. R. SINGH DEO: 

Will the Minister of FINANCE be 
pleaacd to state : 

(a) whether it is a fact that U.S.A. has 
indicated its reluctance in fulfilling ita con-
tribution to the Aid India Consortium in 
the ab8encc of matching contribution by 
other nations; 

(b) whether it is also a fact that in spite 
of efforts made by India, matching COIl-
tributiOll8 from other nations arc not forth-
coming; and 

(b) whether it is also a fact that in spite 
far committed by other nations col1lpBr9 
with the contribution made by the 
U.s.A. ? 

TIm DEPUlY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARII DESAI): (a) and (b). No. 
Sir. 

(c) The concept of matchine aid was 
put forward witb reference to and was 
applicable in the case of food assiatuce 
only_ A,gainst ib provisional offer of 3 
millioo tonnes of food assistance, subject 
to appropriate matching, USA has 80 far 
given 2.S million tonoes. Against the 
target of 3 million tonnes far matclliq, 
we have so far received in the shape of 
foodgralne, as assistance of 600,000 tolls 
of foodcrains from Canada and 1 SO,GOO 
1.onDeS of foodgrains from Australia. In 
additiOD to this other countries such as 
Japan, Germany. U.K., Canada, Australia 
etc. have Jiven debt relief or cash UIisI-
ance eoabling deployment of free fcnign 
exchange far purchase of foodgraina. 

VAT d ~ m ~am
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